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ACT No. X OF 1926. 
f 

[~'ASSED DS TIIE INDIAN LEGI&I.ATT~RR.] 
D 

(Received ihe assent of the Governor General on the 18th Marclz, 
E *  1925.) 
t 

k An Act to amend tbe Qantonments (gouse-Accommodation) 
b Act, 1923. 

I 
t HEREAS i t  is expedient to amend the Cantonmentt! 

VI of 1823. 
F W (House-Accommodation) Act, 1923, for the purposes 

hereinafter appearing; I t  is hereby enacted as follows:- 

1. This Act may be called the Cantonments (House-Accom- Short title. 

modatian Amendment) Act, 1925. 

2. In sub-secb:on (1) of section 2 of the Cantonlnents (House- Amelldmeilt of 

Accommodation) Act, 1923 (hereinafter referred to as thk said section 2, Act 
V1 of 1923. 

Act) ,--i. 

j@in clause (b) for the word " Committee " the word 
" Board " shall be substituted; 

p f t e r  clause (b) the following clause shall be inseit.ed, 
namely : - 

" ( b b )  ' Cantonment Board ' means a Ca.ntonment 
Boa.rd constaituted under the Cantonments Act, 

H 1924;" 

id)' in clause (g) for the words " a Cantonment Magis- 
V trate " the words " an officer of the Cantonments 

Department " shall be substituted. 

section 17 and in clause (a) of sub-aectiop (If. of *meoameiitot 

s &ion 2.6 of the said Act, for tbe words " Military Works "se0ti0n"7nud 22, A C ~  VI of 

v:herever they occur,'the words " Military Engineer " shall be 1eJ3. 

substituted. 
,$"In section 34 of the s d d  Act, for the words " under the Am?ndnieut of 

section 91, Act C&tonments Act, 1910, or any rule made thereunder " t h ~  VI of1923. 

iollow-ing shall be substituted, namely :- 
" in accordance with a bye-law made under clause (29) 

of section 282 of the Cantonments Act, 1924 ". 
@i In  section 37 of the said Act, for the word " Com- Ameudment of 

lnittee, " the word " Uqard " shall be substituted. section 37 Act 
V1 of 1023: 

$fi';Fm the words " Commanding Officer of the Canton- S.ubslitutioaof 
tltle "Officer ~ n e n t  ", wherever they occur in the said Act, the words " Officer c ~ n , m , , i a i ~ , ~  

Commanding tile station " shal.1 be substituted. .he stntion . 
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